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the Vayudoot's services arc not available
The private operators  are  squcezing
moncy from the pcople of Himachal
Pradcsh. Samc is the casc with Simla.
The farc is being hiked like anvthing
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SHRI JAGESH DESAI: I think that
something should be donc immcdiately.
The private opearators cannot be given i
licence to charge the fare as they like 1
think the Minister should look into ths
and scc that private operators don’t
charge high fares...(Interruptions)...

THE VICE-CHAIRMAN (SHRI
SATISH AGARWAL): Hon. Members.
I want to know the sense of the House
There are five Members more so far as
the Special Mentions are concerned 1
would like to know whether vou want to
finish the Special Mentions and adjourn
the House then so that after one full houw
lunch. we  can start  the legislative
business.

SHRI CHATURANAN MISHRA: Let
us fimsh the Special Mcntions.

THE  VICE-CHAIRMAN: Okay
Now, M1, Min

Demand for Establishment of Tenth Zonal
Railway in Bilaspur. Madhya Pradesh
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THE  VICE-CHAIRMAN (SHRI
SATISH AGARWAL): Will you please
conclude? we had a debate on the
Railway Budget just last week.

SHR1 GOVINDRAM MIRI: I am
concluding, Sir.
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Railway network development in Orissa

SHRI SARADA MOHANTY
(Orrisa): Mr. Vice-Chairman, Sir, though
the State of Orissa is rich 1n iron ores.
coal, forest products and other important
minerals but due to lack of Railway
network development, these natural
resources could not be explored. Duc to
this, the State of Orissa could not
develop and remains backward n
comparison to other States of the
country. To make the State develop, thc
people of Orissa as well as the
Government of Orissa, moved the
Central Government and specially thc
Ministry of Railways times without
number to develop the railway network
in the State for cxploration of minerals
and forest products.

Sir, in recent vears, some projects for
laving railway lincs in the backward and
tribal areas of the State have bcen
sanctioned by the Planning Commission.
and the Ministry of Railways madc
Budgetary provisions for new lines, and
the survey has been conducted. But I am
sorry to sav that the new railway lines
from Jakhpura to Bansapani and Taicher
to Sambalpur could not materialise due
to redtapism of the officials of the
Ministry of Railways. It will not be out of
place to mention here that in the 1993-94
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Railway Budget, a sum of Rs. 25 crores
was provided but could not be spent for
the construcfion of the Railway line due
to redtapism of the Railway officials, and
it was diverted to other works. This kind
of things arc happening in the case of
ncw railway lines in the State of Orissa.

In order to specd up the work of new
railway lines and other railway works in
the State, last year the Chief
AdministrativeConstruction office of the
South Eastern Railway was shifted to
Bhubaneswar from its head office at
Calcutta. The State Government of
Orissa  provided 300 quarters for
accommodating the office and the staff.
But I am sorry to say that this office is
not functioning practically, and now it is
heard that this office will be back to the
bowler, that is, it will be shifted back to
the headquarters at Calcutta. If it is
donc, development of the railway
network in the tribal and backward areas
of the State will be in doldrums. The
above mentioned two new railway lines
arc project-oriented and are proposed to
be completed within the Eighth Plan
period.

Sir, th¢ main aim for  shifting the
Construction office to Bhubaneswar was
for speedy monitoring of the railway
network development in the State of
Orissa. If this office is shifted to Calcutta,
then the railway line development work
in Orissa will be seriously hampered.

Hence, 1 urge upon the Railway
Minster, through you, Sir, not to shift
the office of the Chief Administrative
Construction from Bhubaneswar to
Calcutta and also to complete the new
lines such as the Daitan-Banaspani and
Talcher-Sambalpur within the Eighth
Plan period and to expedite the Bolangir-
Khurda Road and Lanjigarh-Junagarh
new railway lines. Thank you, Sir.

SHRIMATI MIRA DAS (Orissa): Sir,
I associate myself with this Special
Mention.
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